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BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI 

PRINCIPAL BENCH 

ORIGINAL APPLICATION NO. 911/2022 

IN THE MATTER OF: 

PROF. DR. SANJEEV BAGAI & ORS. PETITIONER 

VERSUS 

DEPARTMENT OF ENVIRONMENT, GNCTD & ORS 

SHORT REPORT ON BEHALF OF RESPONDENT NO. 
6illDA 

2. That this Affidavit has been drafted under my instructions and I

say that the facts stated therein are based upon records of the case

which I believe to be true and correct to the best of my

knowledge and belief.

Respondent No. 6 craves leaves of this Hon'ble Court to 

its liberty to file a detailed Affidavit during the course of 

eedings, if the need so arises. 

i 
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4. That two parks at Vasant Vihar namely, - (I) Green strip GHPS

at Vasant Vihar and (2) District Park at Vasant Vihar (Vasant

Udhyan) fall within the jurisdiction of the Respondent No.

6/DDA. It is respectfully submitted that pruning of trees in these

two parks was last conducted by the ODA in the on 01-11-2019

under the supervision of Sectional Officer (Horticulture), ODA.

Thereafter, no pruning of trees has been undertaken by the

Respondent No. 6/DDA for the aforestated two parks.

5. iat the Respondent No. 6/DDA humbly requests for additional

'. : �:.i1ns._ ..ar--,4 weeks to collate data with respect to pruning of trees
J J._J �"'17 <§�C.� 

. � 

���.aken by the Respondent No. 6/DDA in the entire Delhi.
• -�\e �\�
.. :\i� � .... � 
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r���N,?1� Horticulture D1v-sio."1 )\·, Dv. 
Sheikh Sarai, Phas�,I, 
New Delhi-110017 

ICATION: O 5 FEB 2024 

rified at New Delhi on this the � day of Feb- 2024 

that the contents of the above affidavit are true and correct to the 

best of my knowledge and belief and no part of it is false and 

nothing material has been concealed therefrom. 

��% 
Horticulture Divsion IV, DD:\ 

Sheikh Sarai, Phase-I, 
New Delhi - 110017 
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